134 Written Answers to [RAJTYA SABHA] Unstarred Questions

Modified New Pricing Scheme (MNPS) — III for existing urea units issued on 2nd April,
2014, the provisions of New Investment Policy (NIP)-2008 were extended till 1st April,
2015.

The Government has notified the New Urea Policy (NUP)-2015 for existing gas
based urea manufacturing units on 25th May, 2015 with the twin objectives of maximizing
indigenous urea production and promoting energy efficiency in urea production while
rationalizing subsidy burden on the Government. It is expected to prepare the domestic
urea sector to become globally competitive in terms of energy efficiency over a period of
three years.

Financial assistance to and subsidy on fertilizers

$1322. DR. SANJAY SINH : Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) the details of financial assistance provided to States/Union territories for
different fertilizers during each year of last three years and in current year, State/Union
Territory-wise and fertilizer-wise;

(b) whether small and marginal farmers are not able to accrue benefit of fertilizers
subsidy;

(c) if so, the Government reaction thereto;

(d) whether Government proposes to transfer fertilizer subsidy to bank accounts
of farmers like Direct Benefit Transfer scheme; and

(e) if so, the details thereof and, the present status of this proposal and the number
of farmers who would be benefited from this scheme?

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI HANSRAJ GANGARAM AHIR): (a) As the fertilizers subsidy is
being paid to manufacturers/Importers of fertilizers, State/UT wise data is not maintained
in the Department. However, financial assistance/ Subsidy provided for different fertilizers
during each year of last three years and current year is as under:

Financial Year Imp. Urea Imp. P&K Ind. P&K Ind. Urea
2012-13 20016.00 14576.10 16000.00 20000.00
2013-14 15353.30 13926.86 15500.00 26500.00
2014-15 16200.00 8667.30 12000.00 38200.01
2015-16 3730.18 1651.53 415827 19150.96

(up to June 2015)

TOriginal notice of the question was received in Hindi.
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(b) and (c) No, Sir. Subsidy on Urea and 22 grades of Phosphatic & Potassic
(P&K) Fertilizers is passed on to farmers in the form of lower MRP, which is much below
the delivered cost. While Urea is provided at Government fixed price of ¥5360/- MT
(excluding taxes etc.), the P & K fertilizers are provided to farmers at subsidized prices
based on the nutrient content on each grade of P&K fertilizer. The fertilizer companies
are required to clearly print the MRP along with applicable subsidy on each fertilizer bag.
Any sale above the printed MRP is punishable under the Essential Commodities (EC)

Act. Thus all the farmers are benefitted from the grant of subsidy on fertilizers.

(d) and (e¢) Possibilities of Direct Benefit Transfer (DBT) are being explored in the
Department.

Affordability of medicines

1323. SHRI DEREK O BRIEN: Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) theinitiatives takenby the National Pharmaceuticals Pricing Authority (NPPA)
and the Drugs (Prices Control) Order is ensuring the affordability of medicines;

(b) the steps taken by Government to end Intellectual Property Rights (IPR)

issues arising between branded pharma companies and generic pharma companies; and

(c) the steps taken by Government to reduce revenue loss caused by Compulsory
Licensing (CL)?

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI HANSRAJ GANGARAM AHIR): (a) NPPA has fixed and
notified the ceiling prices of 530 essential medicines out of 680 NLEM medicines (net
628) covered under price controlled category of the DPCO, 2013. The reduction in prices
of these medicines effected under DPCO, 2013 as compared to the highest price prevailed

prior to the announcement of DPCO, 2013 are as follows:-

% reduction with respect to Maximum Price No. of drugs
0<= 5% 80
5<=10% 50
10<=15% 57
15<=20% 43

20<=25% 65




